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MINIS'TRY OF AGRICULTURE (SHIt! 
'YOGENDRA MAKWANA): (a) The 
Government of Kerala has prepared a 
scheme to reorganise the Fisheries Sector 
by federating Fishermen Welfare Societies 
in the Fishing Villages into District Fisheries 
Development Co.opcrative Societies. Dis-
trict level Co·operative Societies are to be 
federated into a State level Apex Federation. 
The Scheme has been posed by the State 
Gowrnment to the National Dairy Develop.. 
ment Board for assist a nee , The National 
Dairy Development Board has not sent its 
comments to the Central Government on the 
proposed Scheme so far. 

(b) Question does Dot arise. 
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RegularL~tlon or Coloafa fa ~1I1i 

356fi. SHRI NfTYANANl>A MISRA : 
Will the Mini!&ter of WORKS AND HOUS-
ING be pleased to slate: 

(a) the number of colonies in the Union 
Terrilory of Delhi rclularised in )98 ;.84 ; 

(b) whether Government propose to 
relularisc some more COlonies in Delhi 
durina 1984-85 ; 

(c) if so, the name or those colonies ,; 
and 

(d) the steps taken in this rel~trd ? 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF SPORTS, IN THB 
MINISTRY OF WORKS AND HOUSING 




